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Reports and Accounts (2010-11, 2012-13, 2013-14) of various Universities, 
Educational Institutes, Board, Trust, School and related papers

मानव संसाधन विकास मंत्रालय में राज्य मंत्री (प्रो. (डा.) राम शंकर कथेरिया) : महोदय, मैं 
निम्नलिखित पत्र सभा पटल पर रखता हंू:-

(i)	 A copy each (in English and Hindi) of the following papers, under sub-section  
		  (3) of Section 30 of the Tezpur University Act, 1993:—

	 (a)	 Annual Report of the Tezpur University, Assam, for the year 2013-14.

	 (b)	 Review by Government on the working of the above University.

[Placed in Library. See No. L.T. 1715/16/14]

(ii)	 A copy (in English and Hindi) of the Annual Accounts of the Assam University,  
		  Silchar, for the year 2013-14, and the Audit Report thereon, under sub-section  
		  (4) of Section 31 of the Assam University Act, 1989.

[Placed in Library. See No. L.T. 1722/16/14]

(iii)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (4) of Section 23 of the Indian Institutes of Technology Act,  
			   1961:—

		  (1)	 (a)	 Annual Accounts of the Indian Institute of Technology Ropar,  
					     Punjab, for the year 2013-14, and the Audit Report thereon.

			   (b)	 Statement by Government on the Annual Accounts of the  
					     above Institute.

[Placed in Library. See No. L.T. 1353/16/14]

		  (2)	 (a)	 Annual Accounts of the Indian Institute of Technology (IIT),  
					     Madras, Chennai, for the year 2013-14, and the Audit Report  
					     thereon.

			   (b)	 Statement by Government on the Annual Accounts of the  
					     above Institute.

[Placed in Library. See No. L.T. 1354/16/14]

(iv)	 A copy each (in English and Hindi) of the following papers, under  
		  Section 18 and sub-section (4) of Section 19 of the University Grant  
		  Commission Act, 1956:—

		  (a)	 Annual Report of the Rashtriya Sanskrit Vidyapeetha, Tirupati, for  
				    the year 2013-14.
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		  (b)	 Annual Accounts of the Rashtriya Sanskrit Vidyapeetha, Tirupati,  
				    for the year 2013-14, and the Audit Report thereon.

		  (c)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1698/16/14]

	 (v)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (4) of Section 22 of the National Institutes of Technology Act,  
			   2007:—

			   (1)	 (a)	 Annual Report and Accounts of the National Institute of 
Technology, Warangal, Andhra Pradesh, for the year 2013-
14, together with the Auditor’s Report on the Accounts.

				    (b)	 Review by Government on the working of the above 
Institute.

	 [Placed in Library. See No. L.T. 1357/16/14]

			   (2)	 (a)	 Annual Report and Accounts of the National Institute of 
Technology, Arunachal Pradesh, for the year 2012-13, 
together with the Auditor’s Report on the Accounts.

				    (b)	 Review by Government on the working of the above 
Institute.

	 [Placed in Library. See No. L.T. 1695/16/14]

			   (3)	 (a)	 Annual Report and Accounts of the National Institute of 
Technology, Sikkim, for the year 2010-11, together with the 
Auditor’s Report on the Accounts.

				    (b)	 Review by Government on the working of the above 
Institute.

	 [Placed in Library. See No. L.T. 1697/16/14]

			   (4)	 (a)	 Annual Report and Accounts of the Malaviya National 
Institute of Technology, Jaipur, for the year 2012-13, together 
with the Auditor’s Report on the Accounts.

				    (b)	 Review by Government on the working of the above 
Institute.

			   (5)	 Statement each (in English and Hindi) giving reasons for the delay 
				    in laying the papers mentioned at (1) (ii), (1) (iii) and (1) (iv)  
				    above.

[Placed in Library. See No. L.T. 1335/16/14]



[22 December, 2014] 39Papers laid 	 on the Table

	 (vi)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (3) of Section 13A of the Banaras Hindu University Act,  
			   1915:—

		  (a)	 Annual Report of the Banaras Hindu University, Varanasi, for the  
				    year 2013-14.

		  (b)	 Review by Government on the working of the above University.

[Placed in Library. See No. L.T. 1724/16/14]

	 (vii)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (3) of Section 31 and sub-section (4) of Section 32 of the  
			   Nagaland University Act, 1989:—

		  (a)	 Nineteenth Annual Report of the Nagaland University, Lumami,  
				    Nagaland, for the year 2013-14.

		  (b)	 Annual Accounts of the Nagaland University, Lumami, Nagaland,  
				    for the year 2013-14, and the Audit Report thereon.

		  (c)	 Review by Government on the working of the above University.

[Placed in Library. See No. L.T. 1721/16/14]

	 (viii)	A copy each (in English and Hindi) of the following papers, under sub- 
			   section (3) of Section 30 of the Assam University Act, 1989:—

	 	 (a)	 Twenty-first Annual Report of the Assam University, Silchar, for  
				    the year 2013-14.

		  (b)	 Review by Government on the working of the above University.

	 [Placed in Library. See No. L.T. 1722/16/14]

	 (ix)	 A copy each (in English and Hindi) of the following papers, under sub  
			   Section 33 of the Manipur University Act, 2005:—

		  (a)	 Annual Report of the Manipur University, Canchipur, Manipur,  
				    for the year 2013-14.

		  (b)	 Review by Government on the working of the above University.

[Placed in Library. See No. L.T. 1700/16/14]

	 (x)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (3) of Section 30 and sub-section (4) of Section 31 of the Central  
			   Universities Act, 2009:—
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		  (1)	 (a)	 Annual Report and Accounts of the Central University of  
					     Bihar, Patna, for the year 2013-14, together with the Auditor’s  
					     Report on the Accounts.

			   (b)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1726/16/14]

		  (2)	 (a)	 Fifth Annual Report of the Central University of Kerala,  
					     Kasaragod, Kerala, for the year 2013-14.

			   (b)	 Fifth Annual Accounts of the Central University of Kerala,  
					     Kasaragod, Kerala, for the year 2013-14, and the Audit Report  
					     thereon.

			   (c)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1725/16/14]

		  (3)	 (a)	 Annual Report of the Central University of Gujarat,  
					     Gandhinagar, for the year 2013-14.

			   (b)	 Annual Accounts of the Central University of Gujarat,  
					     Gandhinagar, for the year 2013-14, and the Audit Report  
					     thereon.

			   (c)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1707/16/14]

		  (4)	 (a)	 Fifth Annual Report of the Central University of Haryana,  
					     Mahendergarh, Haryana, for the year 2013-14.

			   (b)	 Annual Accounts of the Central University of Haryana,  
					     Mahendergarh, Haryana, for the year 2013-14, and the Audit  
					     Report thereon.

			   (c)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1706/16/14]

		  (5)	 (a)	 Sixth Annual Report of the Central University of Karnataka,  
					     Gulbarga, for the year 2013-14.

			   (b)	 Sixth Annual Accounts of the Central University of Karnataka,  



[22 December, 2014] 41Papers laid 	 on the Table

					     Gulbarga, for the year 2013-14, and the Audit Report  
					     thereon.

[Placed in Library. See No. L.T. 1711/16/14]

		  (6)	 (a)	 Annual Report of the Central University of Orissa, Koraput,  
					     Orissa, for the year 2013-14.

			   (b)	 Annual Accounts of the Central University of Orissa, Koraput,  
					     Orissa, for the year 2013-14, and the Audit Report thereon.

			   (c)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1727/16/14]

	 (xi)	 A copy each (in English and Hindi) of the following papers, under sub- 
			   section (3) of Section 30 of the Central Universities Act, 2009:—

		  (1)	 (a)	 Sixth Annual Report of the Dr. Harisingh Gour Vishwavidalya,  
					     Sagar, Madhya Pradesh, for the year 2013-14.

			   (b)	 Review by Government on the working of the above  
					     University.

[Placed in Library. See No. L.T. 1703/16/14]

		  (2)	 (a)	 Annual Report of the Hemwati Nandan Bahuguna Garhwal  
					     University, Srinagar-Garhwal, Uttarakhand, for the year 2013- 
					     14.

			   (b)	 Review by Government on the working of above University.

[Placed in Library. See No. L.T. 1718/16/14]

	 (xii)	 A copy each (in English and Hindi) of the following papers:—

		  (1)	 (a)	 Annual Report and Accounts of the Board of Apprenticeship  
					     Training (BOAT), Southern Region, Chennai, for the year  
					     2013-14, together with the Auditor’s Report on the Accounts.

			   (b)	 Review by Government on the working of the above Board.

[Placed in Library. See No. L.T. 1719/16/14]

		  (2)	 (a)	 Annual Report and Accounts of the Board of Practical Training  
					     (BOPT), Eastern Region, Kolkata, for the year 2013-14, together  
					     with the Auditor’s Report on the Accounts.

			   (b)	 Review by Government on the working of the above Board.

[Placed in Library. See No. L.T. 1720/16/14]
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		  (3)	 (a)	 Annual Report of the Indian Institute of Information  
					     Technology, Design and Manufacturing (IIITD and M),  
					     Kancheepuram, for the year 2013-14.

			   (b)	 Annual Accounts of the Indian Institute of Information  
					     Technology, Design and Manufacturing (IIITD and M),  
					     Kancheepuram, for the year 2013-14, and the Audit Report  
					     thereon.

			   (c)	 Review by Government on the working of the above  
					     Institute.

			   (d)	 Chronological Statement showing the sequence of events of  
					     laying of the Annual Report and Accounts of the IIITD and M,  
					     Kancheepuram, for the year 2013-14.

[Placed in Library. See No. L.T. 1699/16/14]

		  (4)	 (a)	 Annual Report and Accounts of the National Book Trust,  
					     India, New Delhi, for the year 2013-2014, together with the  
					     Auditor’s Report on the Accounts.

			   (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1692/16/14]

		  (5)	 (a)	 Annual Report of the Indian Institute of Technology (IIT),  
					     Bombay, for the year 2013-14.

			   (b)	 Review by Government on the working of the above  
					     Institute.

			   (c)	 Chronological Statement showing the sequence of events of  
					     laying of the above Report.

[Placed in Library. See No. L.T. 1352/16/14]

		  (6)	 (a)	 Annual Report of the Indian Institute of Technology (IIT),  
					     Hyderabad, for the year 2013-14.

			   (b)	 Review by Government on the working of the above  
					     Institute.

			   (c)	 Chronological Statement showing the sequence of events of  
					     laying of the above Report.

[Placed in Library. See No. L.T. 1712/16/14]

		  (7)	 (a)	 Annual Report of the Kendriya Hindi Shikshan Sansthan  
				    (Central Institute of Hindi), Agra, for the year 2013-14.

			   (b)	 Statement by Government accepting the above Report.

[Placed in Library. See No. L.T. 1790/16/14]
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	 (8)	 (a)	 Annual Report and Accounts of the School of Planning and  
				    Architecture (SPA), Bhopal, Madhya Pradesh, for the year 2013- 
				    14, together with the Auditor’s Report on the Accounts.

		  (b)	 Review by Government on the working of the above School.

		  (c)	 Chronological Statement showing the sequence of events of laying  
				    of the above Report.

[Placed in Library. See No. L.T. 1356/16/14]

Reports of the Department-related Parliamentary  
Standing Committee on Commerce

DR. CHANDAN MITRA (Madhya Pradesh): Sir, I present the following Reports 
(in English and Hindi) of the Department-related Parliamentary Standing Committee on 
Commerce:—

(i)	 115th Report on Action Taken by Government on the Observations/ 
		  Recommendations of the Committee contained in its One Hundred and Tenth  
		  Report on FDI in Pharmaceutical Sector; and

(ii)	 116th Report on Action Taken by Government on the Observations /  
		  Recommendations of the Committee contained in its One Hundred and  
		  Fourteenth Report on Activities and Functioning of India Trade Promotion  
		  Organization.

Reports of the Department-related Parliamentary  
Standing Committee on Home Affairs

SHRI D. RAJA (Tamil Nadu): Sir, I present the following Reports (in English 
and Hindi) of the Department-related Parliamentary Standing Committee on Home 
Affairs:—

(i)	 One Hundred and Eighty Second Report on the Rescue, Rehabilitation and  
	 	 Reconstruction in the aftermath of the floods and landslides in Jammu and  
		  Kashmir; and

(ii)	 One Hundred and Eighty Third Report on Problems being Faced by Refugees  
		  and Displaced Persons in Jammu and Kashmir.

Reports of the Department-	 related Parliamentary  
Standing Committee 	 on Home Affairs


